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PUBLIC NOTICE 
(UNDER SECTION 102 OF THE INSOLVENCY AND BANKRUPTCY BOARD CODE, 2016 

("IBC 2016") 
FOR THE ATTENTION OF THE CREDITORS OF MR. KAILASH SHARMA, 

PERSONAL GUARANTOR OF MIS. S.G. STRIPS LIMITED 
ARTl<'ULARS 

994PLC052024 

Street. Taher Mansion Room No • 3, 
loor, Kolkata. West Ben al, 700001
d, Tl1agarh, N0!1h 24 Parganas, Tl1agarh

need on 11.06.2025 
3/KB/2024) 

9. Name and registration num er o the Mr. Rasik Singhania 
Resolutioo pro,'esslonal IBBI/IPA-001nP-P00390/2017 -18/10708 

10. Address and e-mail of the Resolution Chltrekoot Building, Room No. 98, 9th Floor, 230A. 
professional, as regls1ered wl1h the Board A.J.C, Bose Road, Kolketa, West Bengal, 700020 

re1ik.1ingh1nlaCgm1il.com 
11, Address and a-mall to be used for Chltrekoot Building, Room No. 98, 9th Floor, 230A, 

submission of dalms and corresponden A.J.C. Bosa Road, Kolketa, West Bengal, 700020 
with the Resolution rofeslional I .kall11hIhenma mall.com 

12. Last dete for subml11ion of claims 05.07.2025 
Notice II hereby given that the National Company Law Tnbunal (NCLT), Koikata Bench, vlde order"°· 
CP (IB) No. 113/1(B/2024 daled 11.06.2025 has ordered for the commencemen1 of the Insolvency 
reeolutlon process aga1ns1 Mr. Kallash Sharma (Penonal Guarenlor for tne pe<80!lll guarentae extended
to the Corporate Debtor Mis. S. G. Strips Limited) under Sac1lon 95(1) read with Section 100 of IBC 
2016. 
The creditors of Mr. Kallaah Sharma, are hereby called upon to submit the'r Claims with proof in Form 
B as provided In the Insolvency and Bankruptcy Board of lndla

�
nsolvency Resolutlon Process for 

Par10ll81 Guarantors to Corporals Debtors) Regulations, 2019 avanabla oo IBBI webaita et 
https:/nbbl.gov.lrJhoma/downloads) on or before 05.07.2025 [ in 21 days from the data of Issue of 
this publlcallon] to the resolution profess,onal at the address menbonad against entiy No. 11. 
1. The creditors may submit their delms through electronic means or by hand or registered post or 

speed post or courier. 
2. In addition to the claims ref8118d IO in sub-section (1), the creditor shell provide to the resolution 

professional, personal lnfonnation and such particulars as mentioned In Form B (available on 18B1 
website et https:/flbbl.gov,in/home/downloads) 

Note: S\Jbmlsslon of false or misleading cleims with proofs shall attract penalties or imprisonment In 
aocordance with the provisions of the Insolvency and Bankruptcy code, 2016 and any other applicable 
laws. 

Datt : 14/06/2025 
Place : Kolkata 

Sid
Mr. Raslk Slnghanla 

Rt1olutlon Profnslonal 
In tho matter of Pereonal Guaranltt of Mr. Kallaah Shanna 

Chltrakoot Building, Room No, 98, 9th Floor, 230A, A.J,C, Bose Road,
Kolkata, W11t Bengal, 700020

1881 Rag No: 188I/IPA-OOMP.P00390/2017-18/10708 
Authortutlon for A11lgnment 11 valid ijil 31.12.2025 

DAR CREDIT & CAPITAL LTD. 
CIN: U65999WB1994PLC064438 

Regd. Office: Business Tower, 206 AJC Bose Road, 6th Floor, Unit No. 6B 
Kolkata - 700017, Phone : 033 40646495 

Email : co.secretary@darcredit.com, WebI1te : www.darcredit.com 
NOTICE OF THE 31st ANNUAL GENERAL MEETING 

TO BE HELD THROUGH VIDEO CONFERENCING I OTHER AUDIO-VISUAL MEANS 
1. NOTICE is hereby given that the 31st Annual General Meeting rAGM'} ofDar Credit

& Capital Limited (the 'Company") will be held on Wednesday, July 16, 2025, at 03:00 
PM through Video Conferencing ('VC1 /Other Audio-V,sual Means fOAVM') to transact 
the business that will be as set out in the Notice of the AGM in compliance with 
Companies Act, 2013 rAct'J read with General Circular No. 09/2024 dated September
19, 2024, Issued by the Ministry of Corporate Affairs (MCA) and Circular No. SEBI/ 
HO/ CFO/ CFD-PoD-2/ Pi CIR/ 20241133 dated October 3, 2024 Issued by Securities 
Exchange Board of India (SEBI) read with previous circulars ,nafter collectively 
referred to as the 'Circulars"}, without the physical presence of the members at a 
common venue. 

2. In compliance with the above said circulars, the Nobce of AGM and the Annual Report 
of the Company for the financial year 2024-25 ('Annual be sent only by 
electronic mode to those members whose enna IDs tered with the 
Company/Registrar & Transfer Agent Depositones doc\Jments w: 
also available on the Company's websl!e at WN, .. .  daL-::re!Cll:or:iand on the websites 
of the Stock Exchanges l.e BSE Exchange of India 
Limijed at www.bseinoia.com and www rest>ea.''iflti,and on the webs�e
of NSDL www.evoting.nsdl.com beilg Company to provide 
remote e-voting fa ity 

3. Member holding snares in demalanalized mode S1d 
their email ID with the Company/Registrar and Share T 
requested to register/update their email with the Deposito!y 
tl1ey maintain their demat account. 

4. Manner of casting vote(s) through a-voting 
(a) Members will have an opportunity to cast their vote(s) on the buslneSs as set out In 

the Notice of the AGM through electronic voting system ('a-voting'). 
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NOTICE INVITING TENDERS June 14 2020 
TATA Power-DDL invites tenders as per following details: 

Tender Enquiry No. 
Estimated Avallablllty Last Date & Time 

of Bid Submission/ 
Date and time of 
Opening of bids 

Cost/EMO of Bid 
Work Description (Rs.) Document 

TPDDUENGG/ENQ/200001831/25-26 1.23 Crs/
Silicon HT conductor insulation cover 3,09,000 16.06 2025 07.07.2025;1500 Hrs/ 

07.07.2025;1530 Hrs 
TPDDUENGG/ENQ/200001833/25-26 86.5 Crs/ o O 2025 1500 Hrs/RC for Supply of 4G based 1-Ph Smart 45,25,000 16.06.2025 7• 7• ; 

Meter (10-60A) 
07.07.2025;1530 Hrs 

CORRIGENDUM / TENDER DATE EXTENTION 
Tender Enquiry No. Previously Revised Due Date & Time 

Work Description Published of Bid Subml11lon/ Date 
Date & time of opening of bldI 

TPDDUENGG/ENQ/200001810/25-26 
Rate Contract for Supply of Polycarbonate 07.05.2025 
Meter Seals 
TPDDUENGG/ENQ/200001816/25-26 
Two Years Rate Contract for Mobile SMS 22.05.2025 
Service for Tata Power-DDL

19.06.2025 at 1500 Hrs/ 
19.06.2025 at 1530 Hrs 

20.06.2025 at 1500 Hrs/
20.06.2025 at 1530 Hrs 

Complete tender and corrigendum document Is available on our 
website www.tatapower-ddl.com-+Vendor Zone -+Tender / Corrigendum Documents 

FORM A 
PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) �egulatlons, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF 
ZENITH ERECTORS PRIVATE LIMITED 

ARTICULARS 

and P-12, Hald1a Industrial Estate, Durgachak, Haldla, 
ebtor Purba Medinl ur, West Ben al • 721602

sure of Insolvency 09/12/2025 

8 ame and registration number of the Rajnandan Kumar 
insolvency professional acting as intenm IBBI Regn No. -
resolubon rofess,onal IBBI/IPA-001nP-P--02721/2022·2023/14161 

9 Address and e-mail of the Interim Sh1banl Complex, 47C, POti&rf Road, Kolkata-700015 
raeolution professional, as registared with Email - mk..aa2004@yahoo.co.ln 
the Board • 

o Address end e-mail to be used for ShibanlCornplex,47C,PotteryRoad, Kol<ata-700015 
CDl!8Sl)Ol1denc With the Interim resolution Email -cl1J1.ztnlthtrectorl@gmall.com 

• I 

submission of claims 26/06/2025 
creditors, ff any, under clausa Not Applicable 
section (6A) of section 21, 
d by the interim resolution
I 

es ol Insolvency Professionals 1. Nol Applicable 
•e t f1ad to ac t  as Authorised  2. NotAppl,cable 

entative of creditors In a class 3, Nol Applicable
names for each class 

1 Relevant Fonns and Web lmk: https:/llbbl.gov.lnltn/h0mtldownload1 
• Details of authorized representetivas Physical Address: Not Applicable 

ava'-able al: 
...iiv given that the National Company Law Tnbunal has ordered Iha commencement of a 
, risofvincy resolution process of the Zenith Erectors Private Llmlt1d on 12/06/2025.

of Zan Ith Eroctore Prlvat•. Llmtted are hereby called upon 10 submit the,r claims with
0£fo<e 26/06/2025 to the 1ntenm resolution professional at the address mentioned against 

creditors shall submit their claims with proof by electronie means only. All other creditors 
claims with proof in person, by post or by electronic means 

m:or belonging to e class, es listed against the anll}' No. 12. shall indicate rts ch01ce of 
representative from among the three Insolvency professionals bsted against entiy No.13 to

representatve of the class [specify class] In Fonn CA 
of 11111 or n,lsl11dlng proofs of claim shall attract pen111lt1. 

SdJ. 

• Rajnandan Kumar, IRP· Ztnlth Erectore Private Limited 
1881 Regn No. - IBBI/IPA-001nP-P-02721/2022-2023/14181

AFA No.: AA1114161/02/3112251107483, Valid tlll 31/12/2025 
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